NATIONAL CONSUMER DISPUTES REDRESSAL COMMISSION

GOVERNMENT OF INDIA
Tel. N0.24608718, 720 “Upbhokta Nyay Bhawan”
Fax No.24651505 F-Block, G.P.O. Complex,
INA, New Delhi — 110023
Nc.A-34/NCDRC/2017-23 Dated: 22™ August, 2023
ORDER

The Hon'ble President, National Consumer Disputes Redressal Commission, is
pleased to issue the following directions to be followed with effect from 28" August, 2023,
by all the concerned:

(i The Registry shall receive all Paper(s)/Application(s), which either of the

Parties or their Counsel propose to file in the Registry, provided that it is tendered

one day earlier to enable the same to be placed on record before being taken up by

the Bench.

(i) The Registry/Listing Section shall receive all Applications whether filed within

time or after expiry of the permissible time.

(i)  The Registry shall list aforesaid Applications before the Appropriate Bench as

per Roster within a week with an Office Report, if necessary.

(iv)  The Registry shall not accept any document in the Reserved Matter, unless

there is a direction by the Hon'ble Bench in the Order, when the matter is reserved.

This issues with the approval of the Hon’ble President, National Commission.
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(S.Hanumantha Rao)
Joint Registrar
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opy to:
. Ld. PPS to Hon'ble President

. PS to Hon'ble Mr. Justice Ram Surat Ram Maurya, Member
PS to Hon'ble Mr. Subhash Chandra, Member

. PS to Hon'ble Mr. Justice Karuna Nand Bajpayee, Member
. PS to Hon'ble Mr. Binoy Kumar, Member

. PS to Hon'ble Mr. Justice Sudip Ahluwalia, Member

. PS to Hon'ble Dr. Inder Jit Singh, Member

. PS to Hon'ble AVM J. Rajendra, AVSM, VSM (Retd.), Member
. PS to Hon'ble Mr. Bharatkumar Pandya, Member

10 PS to Hon’ble Dr. Sadhna Shanker, Member

10. PA to Deputy Registrar

11. AR (CC), AR(FA), AR(Admn.), OSD (RP)

12. SO (Listing), Dealing Assistants (Filing)

13. Court Master (Non-shorthand}
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